NOTICE

In absence of Hon’ble Officiating Chairperson all mentioning of Fresh cases/ urgent
listing/ listing of I. A’s etc. be made before Bench of Hon’ble Mr. Justice Jarat Kumar Jain,
Member (Judicial).

By order of Hon’ble Officiating Chairperson
-sd/-
Registrar

NATIONAL COMPANY LAW APPELLATE TRIBUNAL

PRINCIPAL BENCH
2" FLOOR, M.T.N.L. BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI
DAILY CAUSE LIST DATED 09.09.2021 (THURSDAY)
COURT —1I (VIRTUAL MODE)
10:30 AM

In the Court of Hon’ble Mr. Justice Jarat Kumar Jain, Member (Judicial), Hon’ble Dr. Ashok Kumar Mishra,
Member (Technical) and Hon’ble Dr. Alok Srivastava, Member (Technical)

For Admission (Fresh Cases)

S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Comp. App. (AT) | Bajaj Finance Limited Rajat Katyal
(Ins) No. 673 of | Vs.
2021 Sunil Kumar Agarwal

Resolution Professional of Eagle
Corporation Pvt. Ltd.

2. Comp. App. (AT) | Suresh Maruti Patil Apoorv Shukla
(Ins) No. 702 of | Ex-Director, Jubilant Logistics Ltd.
2021 Vs.
Abhijit Guhathakurta

Resolution Professional and Interim
Manager of the Corporate Debtors &
Ors.

3. Comp. App. (AT) | The N.R.C Employees' Co-Operative Shashank Khurana
(Ins) No. 704 of | Credit Society Ltd.

2021 (Through Its Secretary Sh. Ganesh
Hendrya Konkar)

Vs.

Vikas Prakash Gupta

Resolution Professional, NRC Ltd. &
Ors.




4. Comp. App. (AT) | Anil Kumar Modani Apoorv Shukla
(Ins) No. 705 of Vs.

2021 Abhijit Guhathakurta

Resolution Professional and Interim
Manager of the Corporate Debtors &

Ors.
5. Comp. App. (AT) | M Sai Eswara Swamy Harshal Kumar
(Ins) No. 706 of | Vs.
2021 Siti Vision Digital Media Pvt. Ltd.

After the above

In the Court of Hon’ble Mr. Justice Jarat Kumar Jain, Member (Judicial) and Hon’ble Dr. Ashok Kumar Mishra,
Member (Technical)

For Orders
6. ILA. No. 1773 of | Vineet Khosla Deepak khosla Manisha Agarwal
2021 in Comp. Vs. R.P. Agarwal-R1
App. (AT) (Ins) Edelweiss Asset Reconstruction Abhishek Anand-R2
No. 1124-1125 of | Company Ltd. & Ors to R4
2020
7. Comp. App. (AT) | Indian Bank Honey Satpal Pooja Mahajan
(Ins) No. 644 of Vs. Mahima Singh-R1
2021 & I.A. No. Charu Desai Dhaval Savla-R2
1703 of 2021 Erstwhile Resolution Professional &
Chairmen of Monitoring Committee of
GB Global Ltd. & Anr.
8. Comp. App. (AT) | Ajit Singh Bhandari & Ors. K. Datta Rahul Gupta

No. 257 of 2019 Vs.
Bhandari Builders Pvt Ltd & Ors.

With
9. Comp. App. (AT) | Amrik Singh Bhandari & Anr. Neeraj Kumar Gupta | Diggaj Pathak-R1 to
No. 265 of 2019 | Vs. R4

Ajit Singh Bhandari & Ors.

With
10. | Comp. App. (AT) | Bhandari Construction & Developers Surabhi Maheshwari | Neeraj Gupta-R7
No. 318 0f2019 | Pvt Ltd & Anr.

Vs.

Ajit Singh Bhandari & Ors.

For Admission (After Notice)

11. | Comp. App. (AT) | Vinayak Laser Tech Pvt. Ltd. Vineet Sharma Harsh Gattani
(Ins) No. 244 of | Vs. Mudit Gupta
2020 Instapower Ltd.
12. | Comp. App. (AT) | Rahul Kumawat Sanyat Lodha Rajat Lohia-R1
(Ins) No. 477 of | Vs. Rahul Parasram Puria
2020 Bank of India & Anr. Keith Varghese-R2




13. | Comp. App. (AT)
(Ins) No. 556 of

2021

Ferrous Township Pvt. Ltd.
Vs.
Satya Narain Garg & Ors.

Pulkit Malhotra

For Hearing

Vs.
Bhavyam Fabtrading Ltd. & Ors.

14. | Comp. App. (AT) | Narendra Kumar Rathi Shivam Goel Akash Srivastava
(Ins) No. 108 of Vs. (R2)
2021 Union Roadways Ltd. & Anr. Nikshubha Sethi
Aishwarya Prasad
15. | Comp. App. (AT) | Pr. Commissioner of Income Tax Vibhooti Malhotra Abhishek Nahta
No. 38 0f 2021 (Central)-3 Rishabh Sachdeva

In the Court of Hon’ble Mr.
Member (Technical)

For Admission (Fresh Case)

02:00 PM

Justice Jarat Kumar Jain, Member (Judicial) and Hon’ble Mr. Kanthi Narahari,

16. | Review Dwarkadhish Sakhar Kharkhana L.td. & | Utsav Mukherjee
Application No. 01| Anr.
& 02 0of 2021 in Vs.
Comp. App. (AT) Pankaj Joshi & Ors.
(Ins) No. 233 &
333 of 2021

For Hearing

17. | Comp. App. (AT) | Connect Residuary Pvt Ltd. T.N. Durga Prasad Avani Srivastava
(Ins) No. 100 of Vs. Raveena Rai
2020 Krishna Chamadia & Ors.
Part Heard With

18. | Comp. App. (AT) | Connect Residuary Pvt Ltd. T.N. Durga Prasad Rohit Ghosh
(Ins) No. 101 of | Vs.
2020 Krishna Chamadia & Ors.
Part Heard With

19. | Comp. App. (AT) | Sales Tax Department, State of Prashant S. Kenjale Sanjeev K. Kapoor
(Ins) No. 109 of | Maharashtra Avani Srivastava-
2020 Vs. R1

Ricoh India Ltd. & Ors. Raveena Rai-

Part Heard With R2&R3

20. | Comp. App. (AT) | State Tax Officer Aniruddha P. Mayee | Raveena Rai-R2 &
(Ins) No. 248 of Vs. R3
2020 Ricoh India Ltd. & Ors.
Part Heard

Copy to: -

1. Notice Board

2. Website:

www.nclat.nic.in

By order of Hon’ble Officiating Chairperson

-sd/-

Registrar



http://www.nclat.nic.in/

